67 Written Answers

Proposal to establish a Court of
Appeal

1118, CHOWDHARY HARI SINGH:
SHRI SANTOSH BAGRODIA.;
SHRI MURLIDHAR CHAN-

DRAKANT BHANDARE:
SHRI GHUFRAN AZAM:

Will the Minister of LAW AND
JUSTICE be pleased to state:

{a) whether the Central Govern.
ment propose to establish a Court of

Appeal below the Supreme Court; and

{b) if so, what are the details of
the proposal?

THE MINISTER OF STEEL. AND
MINES WITH ADDITIONAL CHARGE
OF THE MINISTRY OF LAW AND
JUSTICE (SHRI DINESH GOS-
WAMI). (a) No, Sir.

1
(b) Does not arise, !

[RAJYA SABHA]
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